
IN THE CENTRAL ADMINI5TRATIVE TRIBUNAL :: HYDERABAD BENGI 

O.A.No.778/93, 	 Date: 12.7,1993. 

Between; 

B. Vijay 	 .. 	 .. 	Applicant 

And 

Chief Post Master, A.P.Circle, 
Hyderabad. 

Director of Postal Services, 
Hyderabad Citiy Region, 
Hyderabad. 

Senior superihtenaent of 
Post OfficesjHyderabad 	 I  
South Est Di,ision, Hyd. 	 .. 	Respondents 

APPEARANCE: 

Counsel for the Afp1icant : Sri S.Ramakrishna Rao, Advocate 

Counsel for the Re1spondents: Sri V.Bhimanna, Addi. CGSC 

CORA.M: 

THE HON'BLE Mk., JUSTICE V. NEELJADRI RAO, VICE-CHAIRMAn 

THE HON'BLE MR. P.I. THIRUVENGADArv!, MEMBER(ADMN.) 
/ 

(ORDER OF THE DIVISION BENCH DELIVERED BY HON'BLE SRI 
JUSTICE V. NEELADRI RAO, VICE-CHAIRMAN 

The applicant ws suspended from 26.9.1988 to 17.8.1989 

pending enquiry. After enquiry, the pay of the applicant 

was reduced by three stages by way of punishment. Then the 

applicant made a representation dated 8-5-1992 to 2nd respon-

dent requesting him to regularise the period of suspension 



V,Neeladri Rao 
Vice-Chairman 

DeAY Registrar 

P.T.Thiruven 
Member (A) 

as duty. The same was rejected by order dt. 17.11.1992 
QLCtS 	t V 	fr' Q}VV1 -js 

ut 

by him on 9.7.1992 (Annexure-VI) praying for treating the 

period of suspensi 	as leave as per proviso to FR 54-B(7). 

It is further sta ci for the applicant that the said repre-

sentation is not t disposed-of. 

2. 	In the ci 
	

tances, Respondent No.2 is directed 

to dispose-of the daid representation within two weeks 

from the date of receipt of this order. If the alleged 

representation dt. 9.7.1992 is not reached/traced in the 

office of 2nd respdndent, the said respondent sequ4-re 

the applicant to co ewith fresh representation 

in regard to the sa{ne,and the same has to be disposed-of 

within two weeks frbm the date of receipt of the same. 

The O.A. is ordered accordingly. No costs. 

Torh. 
The Chief Postmaster, A.P.Circle, Hyrabad. 

The Director of Pota1 Services, Iderabad City Region,Hyd. 

The Senior SuperinFenaent of Post Offices, 
Hyderabad South Ekst Division, Hyderabaci. 

One copy to Mr.S.Rama]crishna Rao, Advocate, CAT.Hyd. 
One copy to Mr.V.ghimanna, Addl.CGSC.CAT.Hyd. 
One copy to Library, CAT.Hyd. 

One spare copy. 

pvrn 
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IN THE CENTR 	DCINIST2ATIVE .TRIBUNZU4 
I-YDERAAD BENCH Al HYDERABAD 

* 	: 

THE 	'ELE MR. aUSTICE V .NEELADRI RAO 
VICE CF1IRNAN 

THE HUN' LE MRLA.B.CORTY ; MEMBER(AD) 

THE HON' BLE [IR.T .CT-rANDPASEKHAR. REDLY 

_vMENBEF(J) 
hND  

THE HON'BLE MR.P.T.TIRUVENGADAM :M(A) 

Dated 

0 RDER/JWMt 

M.A. /n.A..: C.A. No. 

in 

O.A.No. 17 

	

T,A. No. . 	 (w.p. 	 ) 

- - Thmittq"d and Interim directions 

	

issuef 	 - 

Allowd 

Diiposed of with directions 

Disrnifred as withdrawn 

Dism4ssed for default. 

Rejedted/ Ordered 

No order as to costs. 
pvrn  
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